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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- juditial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report of the Joint Committee submitted in compliance to Hon’ble National Green
Tribunal (NGT), Principal Bench, New Delhi Order dated 04-02-2022 in OA No.
102/2022, Ajay Garg Vs. State of Uttar Pradesh..

Respected Sir,
With reference to the above subject mentioned above the joint committee inspected

the site in compliance of Hon’ble National Green Tribunal order dated 04-02-2022 in OA No.
102/2022, Ajay Garg Vs. State of Uttar Pradesh Joint Committee’s report is hereby submitted
for kind pérusal and necessary action pIéaSe;

Enclosure: Joint report.

Yours Sincerely

IR

(Utsav Sharma)

Regional Officer

Copy to:

1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2-- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

3- Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.
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Regional Officer
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Corﬁpliance_ Report
In
OriginaI.AppIication No. 102/2022
Ajay Garg
- Versus

State of Uttar Pradesh

Order Date — 04.02.2022

Filed on Behalf of:
Uttar Pradesh Pollution Control Board



1. Background

The applicant has filed an application in Hon’ble Tribunal with regards to
operation of illegal brick kilns within 8 KM from Raj Nagar Extension on pipeline
road going from Teela Mod to Murad Nagar. It is also submitted that even
mining is also going on in the said area causing environmental damage and
serious health hazard to the residents of the area.

Further, Hon’ble Tribunal has constituted a joint Committee comprising of the
State PCB and District Magistrate, Ghaziabad, U.P. to verify the factual position,
take remedial action and furnish an action ‘taken report. Relevant extract of
Hon’ble Tribunal’s order dated 04.02.2022 has been reproduced hereunder:
“1. Grievance of the applicant Mr. Ajay Garg, who is resident of Raj Nagar
Extension, is regarding operation of illegal brick kilns within 8 KM from Raj
Nagar Extension on pipeline road going from Teela Mod to Murad Nagar. It is
further submitted that even mining is also going on in the said area causing

environmental damage and serious health hazard to the residents of the area.

2. Having regard to the seriousness of the allegations, it appears necessary to
ascertain the factual position in the matter through a joint Committee of the
State PCB and District Magistrate, Ghaziabad, U.P. The State PCB will be the
" Nodal agency for coordination and compliance. The Joint Committee may meet
within four weeks and undertqke site visit and look into the grievance and take
remedial action in accordance with law following due process. Factual and -
action taken report may bé furnished within three months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF.

3. List the matter for consideration on 19.05.2022....”



1. Action taken by the Joint Committee:

‘In compliance of Hon’ble Tribunal’s orders dated 04.02.2022, Joint
- inspection of brick kilns situated in nearby area of Rajnagar Extension/
pipeline road in Ghaziabad was carried out by the Joint Committee
comprising of following officials:

a. Mr. Pratit Singh, Nayab Tehsildar, Tehsil- Sadar, Ghaziabad

b. Mr. B.K. Singh, AEE, U.P. Pollution Control Board, Ghaziabad

c. Mr. Anshul Sharma, J.E., U.P. Pollution Control Board, Ghaziabad

Hon’ble Tribunal had restricted operation of brick kilns in National
Capital Region and linked same to carrying capacity vide its orders in
Original Application 1016/2019 Utkarsh Pawar Versus Central Pollution
Control Board and Others. Regular enforcement and direp_tions have been
issued to ensure compliance of same. District Mégistraté, Ghaziabad
constituted a committee comprising of concerned Sub-Divisional
Magistrates, Distrilct Mining Officer, Police, Fire Department and Pollution
Control Board on 02.03.2022, copy of same is annexed as Annxure |.
Further, public notice regarding same was also issued in hindi daily
newspapers on 03.03.2022 by Regional Office, UP Pollution Control Board
in this regard, copy of same is ann}exed‘as; Anne)fure Il.

Regular site inspections were carried out by the committee in District
Gh‘az‘iabaild as well as the area under consideration in the present matter.
01 brick kiln, namely M/s Harsh brick field, vill.- Bahadurpur, near pipeline
road, Ghaziabad was closed down on dated 15.03.2022 by the Joint team
of district administration and UPPCB, copy of joint report is annexed as

Annexure Il



Thereafter, operation of limited number of brink kilns in the said area has
~ been permitted with conditions vide Hon’ble SUpreme Court’s order dated
08.04.2022 in Civil Apr;eal Diary No. 1016/2019. In view of above orders,
District Magistrate, Ghaziabad had issued directions to Sub-Divisional
Magistrates on 26.04.2022 to ensure that orders of Hon’ble Supreme Court
are complied with and only those kilns covered under Hon’ble Court’s
orders are permitted to operate, copy of same is annexed as Annexure IV.
Also Uttar Pradesh Pollution Control Board vide its order dated 10.05.2022
issued closure order to 73 brick kilns in District Ghaziabad, of which 13 kilns
were in the area under consideration in present matter, copy of closure
order is annexed as Annexure V.

The Joint Committee visited all 13 brick kilns in the said area of Tehsil,

Sadar on dated 10.05.2022, detail of which are as follows:

Name & address -of Date of | Status  of | Action taken

No. | brick kiln - | inspection |CTO from
Board
M/s Om brick | 10.05.2022 | Granted up During inspection,
company, Khasra no. to brick kiln has been
530, vill.- Bhikkanpur, 31.07.2023 |closed down in |
Ghaziabad compliance  of
closure order

issued by  HO on
dated 10.05.2022

M/s Bhikkanpur brick | 10.05.2022 Granted up | During inspection,

company, vill. - to brick kiln has been
Bhikkanpur, 31.07.2023 | closed down in
Ghaziabad compliance of

closure order

issued by HO on
dated 10.05.2022




M/s Dev brick field, | 10.05.2022 | Granted up | During inspection,
khasra no. 595, 654, to brick kiln has been
655, Vill.- 31.07.2023 |closed down in
Mathurapur, compliance . of
Ghaziabad | closure order |
lissued by HO on

- dated 10.05.2022

M/s D.S. bhatta | 10.05.2022 | Not applied | During inspection,
company, Shamsher, brick kiln has been
Ghaziabad closed down in
compliance  of

closure order

issued by HO on

dated 10.05.2022

M/s Mahadev brick | 10.05.2022 | Granted up | During inspection,
field, Khasra no. 543, to brick kiln has been
544, vill. - Nagla 31.07.2023 | closed  down- in
firozpur, Ghaziabad compliance ~ of
closure order

issued by HO on

: dated 10.05.2022

M/s B.K. brick field, | 10.05.2022 | Granted up | During inspection,
Khasra no. 229, vill.- to brick kiln has been
Shahpur nij morta, 31.07.2023 |closed down  in
Ghaziabad compliance of
closure order

issued by HO on

dated 10.05.2022

M/s Nehra brick field, | 10.05.2022 | Granted up | During inspection,
Khasra no. 316, Vill.- to brick kiln has been
Shahpur morta, 31.07.2023 | closed :down in
Ghaziabad compliance of
closure order

issued by HO on

dated 10.05.2022




8. |M/s Sparsh Bhatta | 10.05.2022 | Granted up | During inspection,
company, vill.- to ' brick kiln has been
Bhikkanpur, 31.07.2023 | closed down in
Ghaziabad compliance of

closure order
issued by HO on

- dated 10.05.2022

9. | M/s Chaudhary | 10.05.2022 | Granted up | During inspection,
Bhatta company, vill.- to brick kiln has been
Bhikkanpur, 31.07.2022 |closed down in
Ghaziabad compliance = of

closure order
issued by HO .on
: dated 10.05.2022

10. | M/s Hunny brick field, | 10.05.2022 | Granted up | During inspection,
vill. - Jagjeevanpur, to brick kiln has been |
Ghaziabad 31.07.2023 | closed down in

compliance of
closure order
issued by HO on
dated 10.05.2022

| 11. M/s A B Bhatta 10.05.2022 | Granted up | During insbection,
company, - vill.- to brick kiln has been
Muhammadabad, 31.07.2022 |closed down in
Ghaziabad compliance of

closure order
issued by HO on

_ dated 10.05.2022

1 12. | Ankit brick field, vill.- | 10.05.2022 | Granted up | During inspection,
Muhammadabad, to brick kiln has been
Ghaziabad 31.07.2022

closed down in
compliance of
closure order
issued by HO on

dated 10.05.2022




13.

M/s Mohd. Umer |10.05.2022 | Granted up | During inspection,

Shafiq brick field, Vill- to brick kiln has been
Nahal, Dasna, - 131.07.2023 | closed down in
Ghaziabad compliance of

closure order

issued by HO on
dated 10.05.2022

2. Observation made by Joint Committee:

In compliance of order dated 08.04.2022 passed by Hon’ble
Supreme Court of India, New Delhi in civil appeal diary no.
18213/2021 NCR Brick Kiln Association Vs Central Pollution
Control Board & Ors., brick kilns in NCR Region (U.P. & Haryana)
are allowed to operate with various conditions on the basis of
report of Central Pollution Control Board, Delhi.

13 brick kilns as detailed above have been immediately closed
down with the help of District Administration team. Detailed
compliance report is also submitted in Hon’ble Supreme Court of
India on dated 12.05.2022.

Surprise inspections of brick kilns are being continuously carried
out in Tehsil Sadar region of district Ghaziabad and action against

defaulter brick kilns is being taken accordingly.

0
X g

(B. K. Singh) (Pratit Singh)
Assistant Environmental Engineer Nayab Tehsildar, Modinagar
U.P. Pollution Control Board - Ghaziabad

Ghaziabad
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Number of brick kilns which can be operated in NCR Districts of Uttar Pradesh during

¢ v

March-June. e
S. Name of the | Total Mon,t_h-wise No-of Zig Zag type Brick Kilns, which can be operated
No. | Districts No of | without affecting the ambient air quality i.e within Assimilative

Zigzag | Carrying Capacity

type March | April |'May.| June | Oct- | Nov- | Dec- | Jan- Feb-20
Brick: 19 19 19 19 19 19 19 20
Kilns

1 | Bagpat 340 300 211 | 165 | 131 |0 0 0 2 0

2 Bulandshahr | 200 - | 8 0 0 .0 0 0 0 0 0

3 Gautam 65 12 - 0 .0 0 0 0 0 0 0

Budh Nagar .

4 Ghaziabad 79 11 0 0 0 0 0 0 0 0

5 Hapur 52 30 0 0 NA | O 0 0 0 0

6 Meerut 18 0 0

0.
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HET 1016 /2019 ScpY AR M Bald Jguor = 918 9 oy # i 17.02.
2021 TR ST & A 3w Frerad &

...... 20 In view of the above discussion, unless there is change to cleaner fuel (PNG),
brick kilns beyond the number mentioned in Table 15 above cannot be allowed, in the
NCR. Since there is variance. of figures given during March to June, only such number
can be allowed which can be sustained throughout the period i.e. the minimum figure
of a particular month out of the four months which comes to 444 in Haryana (in the
month |

of May) and 200 in UP-(in the month of June). Such shortlisting may be done
applying a suitable siting criteria taking into account intersé distance and d)'stance
from sensitive locations and compliance of consent conditions for which the CPCB,
State PCB may work out an appropriate mechanism. Further, location of brick kilns
be scattered on pro-rata basis, in different directions of concerned area, having
regard to background and carrying capacity parameters. Needless to say, those
brick kilns which switch over to PNG will be entitled to operate even beyond

months of March to-June and even beyond limited nu entioned, subject to

compliance with law...”
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Ghazlabad

Sr, No. _ Namoe & Address of thoe Brick Kilus

1|M/S Gauri Brick Field Vill. SondaModinugar Glaziabad

M/S Radha Brick Field Vill, SondaModinagae Ghiaziabad

M/S Mahadev Brick Udyog Vill, SomndaModinagar

M/S Mahadev Brick Ficld SondaModinagar

M/S Om Bhatta ShapurModinngar

M/S Ram Bhaita Udyog Vill. Mohammad PurKadimModinagar

2

3

4

S R

6|M/S Jayant Prasad and Sons M/S J P and Sons Viil,

7

8|M/S Mohammad Brick Ficld Mohammad PurPurKadimModinagar
9

M/S Om Shree Brick Ficld Vill, NanglamanaModinagar

10|M/S Om Bliatta Co. MohmmadPurKadimModinagar

11|M/S Hariom Bhatta Udyog Vill. FafranaModinagar

12|M/S Om Shree Ganesh Brick Field Khasrano. 997 Vill.

13|M/S D K Bhatta MonkiModinagar

14|]M/S Om Bhatta Udyog Vill. KajampurMohmnmadpurKadimModinagai

15|M/S Chaudhary Bhatta Udyog; Vill. Sikri Kalan KajampurModinagar

16|M/S Tayal Brick Field Vill, KazampurModinagar

17|M/S Arun Brick Field Kaj ampurModinaghat

18|M/S.Om Brick Field, Vill. Banjapur Ghaziabad

19|Chaudhary Bhatta Company, Vill. DausaBanjarpur, Modinagar,

20IM/S Om Prakash and Sons Vill MuradgrampurP UrsiModinagar

21|M/S Triveni Brick Field, Vill KalchinaModinagar

"22|M/S Samsad Brick Field Vill. KalchinaModinagar.

23|M/S Gagan Brick Field KalchinaModinagar

24|Dinesh Brick Field, Surana, Ghaziabad

25|Mukesh Bricks,. Village KumhedaModinagar, Ghazxabad

26| Ansh Brick Field, Vill.-Bhneda, Modinagar, Ghaziabad

27|Deepak Brick Field, Chajjupur, Modinagar, Ghaziabad

"28IB.R. RealconPvt, Ltd., Unit-11I, Vill. Bhadooli, Modinagar, Ghaziabad

29(Dey Brick Field, Khasra No-595, 654, 655 Mathurapur, Ghaziabad

30|Ds Bhatta Co., Shamsher Pipeline, Ghaziabad

31|Mahadev Brick Field, Khasra No-543, 544, Nagla, Firozpur, Mohanpur,

32| Bk Brick Field, Khasta No-229, Meerut Road, Shahpur-Nij, Ghaziabad

33| Nehra Brick Field, Khasra No 316, Shahpur, Morta, Ghaziabad

34|Bhikkenpur Brick Co, Bhekkenpur, Ghaziabad

35|Sparsh Bhatta Co., Bhikkanpur, Ghaziabad

36|Chaudhary Bhatta Co., thkkanpur, Modinagar , Ghaziabad




»

37|Hunny Bick Field; Jagjivanpur, Makred Ghaziabad

38A B Bhatta Co., Mohadabad, Modinagar, Ghaziabad

2°|Mohd., Umar Safig Brick Field, Khasra No-1200, 1201, Nzhl, Pargzzz-

[

Ankit Brick Field, Mohamdabad Pipeline, Ghaziabad

1/OM Brick Company, Khasra No-530, Bhikkanpur, Meerut Rozd,

2|M/S Shakti Brick Field, MewlaBhatti,Loni, Ghaziabad

43|M/S BM Bhatt Company, Frukh Nagar,Asalatpur,Loni Ghazizbzd

44 M/S Janta Brick Field, Old Name Akash Brick Field, Khazra o, 224225,

45|M/S Balaji Gram Udyog Sansthan, Khasara No.

| 46|M/S Deepak Brick Field, Khasara No. 1 136,Jawali,Loni, Ghzziztag

47|M/S Ashveer Brick Field, SharifabadJaWali,Loni, Ghaziabad

48|M/S Praveen Brick Field, Khasra No 477, Rajpur, Loni, Ghazizbad

49|M/S Kuldeep Singh Brick Field, Khasra No 1181-1 182, Vill: Jeweti Eel,

S0[M/S Jaj Durga Bhatta Company, Village: FatiyabadNithore, Loz,

1IM/S Kisan Bhattg Company, Vill; Seroli, Loni, Ghaziabad

S2IM/SR M Builders, 014 Name Pradhan Brick Field, Khesra No-64,

S53|M/S Shri Ram Bhatta Company, Village Dharipur, Bhupkhera, Loxi,

S54|M/S Shree Saj Ram Bhatta Company, Village Badshahpur, Siroli,

55/M/S DCM Bhatta Udhyog, Khasra No, 535 Dhaeipurl oni, Ghazisteg
36)M/S DCM Brick Field, Afjal Nagar SitiLoni, Ghaziabag '

S7IM/S ManyaBrick F ield, BadshahpurSitrochoni, Ghaziabad

58|M/S Shree Krishna Brick Field, BadshapurSiroli,Loni, Ghaziabagd

59|M/S Shree Ram Brick Field, Khasra No. 1235, Shakalpuni[oni,

60(M/S Baba Bhatta Company, Khasra No, 463,465 DharipurLoni,

61|M/S Maa Laxmj Brick Field, ChhirodiKIdeJtadiLoni, Ghamiabad

62|M/S MonuBrick Field, Khasra No. l?,Bho\vapurLoni, Ghaziabag

63|M/S Sachin Brick Field, Khasra No, 335,Ganauli Ghaziabad

64|M/S ArunBrick Field, ShakalpuriLoni, Ghaziabad

65|M/S Shankar Bhatta Corn,, ShakalpuriLont, Ghaziabad

66/M/S ABC Bhatta Company, Bhoop Kheri,Loni, Ghaziabad

67|M/S Balaji Bricks Field, SeteLoni, Ghaziabad

68|M/S Shyam Brick F icld, Khasra No, 595 Shakalpuralont, Ghaziabag

69|M/S Hansh Brick Field, Klrasra No. 48-49 JawaliLond, Ghaziabad

70[M/S Mahaveer Bhatta Comp., DharipurLont, Glm:&{al‘s‘ad R B | N
71{M/S Shri Ram Bhatta Company, KhadKhadi, Glastabad ]

72|M/S MSC Bhatta Company, RisthalMahmoodpurlon, _(;?tm‘:,iat\ad i

__73|M/S Baba Mohan Ram Brick Field, RitsiL.oni, Ghaziabad _

"



